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Constitution of Accessibility committees at District Level in terms of SOP on
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Dis. No. 1842/2023, Dt.17.11.2023

District :: Nirmal

Sri A. Karna Kumar, Prl. District Judge, Nirmal

Sri K. Ajesh Kumar, Senior Civil Judge, Nirmal

Sri Md. Fasiuddin, Advocate, District Bar Association, Nirmal (Disabled)

Sri D. Rahul, District System Administrator, Nirmal




